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AIIMS which were required to set up AIDS 
wards, none of them has opened such a ward 
in the hospital even though the AIIMS was 
given special grant of Rs. 30 lakh for the 
purpose. This clearly indicates the lackadaisical 
approach of the authorities concerned towards 
the imopending danger to the nation's health 
posed by the dreaded disease which is fast 
spreading in the country. The country is 
sending several doctors abroad for training 
in combating AIDS but it is unfortunate that 
none of them is prepared to work among 
AIDS victims. 

In a country with more than 800 million 
people, the figure today may not seem to be 
alarming but the dangerous consequences 
that lie ahead cannot be simply brushed aside 
or taken in a light and casual manner. There 
is greater need today to intensify AIDS 
surveillance by providing modern AIDS 
testing facilities to the major hospitals in the 
country, (ii) to involve social orgainstions in 
the task specially in the eradication of 
prostitution which is the main source of this 
disease, (iii) to accelerate the process of 
bringing awareness among the people through 
media network, (iv) to lay stringent 
procedures to monitor regular and casual 
blood donors to hospitals and blood banks to 
detect HIV infection and (v) to intensify 
AIDS research to update the medical science. 
Realising the gravity of the impending 
danger to the public health in thecoun try, the 
Government should also formulate a National 
Policy for prevention and control of ATDS if 
the country is to be saved from this 
epidemic.  Thank you. 

THE DEPUTY CHAIRMAN: We have a 
very little time. So I wanted to tell the 
Members, be very brief. I want to finish it by 
1.30 and at 2.30 , we are having the reply of 
the Minister because the time of the 
discussion is over. (Interruptions). I know. I 
can understand your concerns about it. 

MISS SAROJ KHAPARDE: (Maharashtra): 
I have been waiting to speak on the subject. 

THE DEPUTY CHAIRMAN: I know. I 
can understand your concern 
about

 

SHRIMATI MARGARET 
ALVA (Karnataka): When the discussion 
started, everybody requested the   Chair. 
{Interruptions). 

THE DEPUTY CHAIRMAN: 
But this could have been discussed in 
the Business Advisory Committee 
when the matter was taken up and 
everybody was there. My hands are 
tied. {Interruptions). Mr. Samant- 
ary. {Interruptions). All men and 
women are protected equally before 
me. We have got a lot of business to 
finish. If Members take one hour 
in discussing things which are not 
listed, I have to put my foot down and 
go through the business which is lis 
ted and I am going to do that. I want 
to tell the Members.....................{Interrup 
tions). Please. 

Alleged   Default    in   payment    ofWages to 
employees by   M/s Bisrastone lime Co.  Ltd.  

Birmitrapur,Orissa. 

SHRI PRAVAT KUMAR SAM-
ANTARAY (Orissa): Madam, Deputy 
Chairperson, I am thankful to you for allowing 
me to express the problems of the workers of the 
Bisra Stone Lime Co. Ltd. in this august House 
in relation to the plight of 5400 miners of the 
company, which has the largest Dolomite and 
Limestone mine of India as well as of Asia 
and is located at Birmitrapur, Sundargarh Dis-
trict, Orissa. 

Madam, the Bisra Stone Lime Co. Ltd. was 
a private company now taken over by the 
Government of India and it is now under the 
administrative control of the Steel and Mines 
Ministry. It was the largest Dolomite and 
Lime stone producing company of 
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India with huge proven mineral deposits over 
350 and 600 million tonnes respectively in the 
81/2 kilometre radius of that particular area. 
After    the taking over of this company by the 
Government of India, for the last l years the 
workers do not get   their salaries regularly 
and they have been refused wages for  months 
together. The Bisra mines are located in the 
District of Sundargarh in Orissa and the 
tosadquarters of the company aire located in 
Calcutta. The headquarters staff and officers at 
Calcutta   draw their salaries regularly on the 
1st date of every month whereas the   miners 
have been refused payment Of   their salaries. 
Not only that Madam, it has also been 
suggested by the management of the compahy 
that the workers cart get their   payment only 
when despatches of the minerals are made to the 
steel plants.    Madam, I   Would also like to 
put it here that in  the last 30 years, all the   
steel    plants located in the eastern zone of 
India, that is   Jamshedpur, Rourkela,   and 
IISCO, have not only built up themselves but 
also have  strengthened   the steel factories, 
through dolomite and lime stone supply from 
this mine. But unfortunately, because of the 
liberalisation policy   or the    Government's 
apathy for promoting its own  mines, private 
miners, illegal   miners, have started    
supplying   Dolomite      and Limestone  to 
steel factories and private   companies like 
TISCO    have started taking the minerals from 
these mines because of the financial con-
straints of the companies now taken over by 
the Government of India. I do not think it is 
proper, when   90 per cent of this mine 
workers belong to tribal communities and  
Scheduled Castes, they should go without 
salaries for the last many months. For   the last 
six months, 5400 workers, on rotation, are sitting 
in 'dharna' Till today the Government of India 
is yet   to intervence and attend to the problem 
of payment of salary when there are huge    
deposits. The reply of    the Government of 
India is that    only when the Vizag Steel Plant 
commences production and takes Dolomite  
and Limestone from the Bisra mines, the 
possibility of making payment   Will 474 RS--
--8 

be there. When the workers are asked to work, 
when they make production, I do not think it 
is proper or legal to deny them the rightful 
Wages Which they should get. 

I want to bring to your notice, Madam, 
and through you, to the Government of India 
that the shareholders of this Company happen 
to-be the President of India, E. I. L. and the 
OoMerhment undertakings, i.e. LIC, Unit 
Trust of India, GLC. and TISCO. With 0% 
38.3%6.13%. 36.58% and 18.63% 
respectively. This is in regard to the Bisra 
mines. And after takeover if the Workers do 
not get their wages. I do not think thut the 
Government Committed for the rights of the 
workers the Government committed for the 
participation of workers in the management 
sense nothing. 

THE   DEPUTY   CHAIRMAN: 
Please  be  brief. 

SHRI PRAVAT KUMAR SAM-
ANTARAY:    One    minute more. Madam, I 
want to bring to your notice today the reply 
given by the hon. Steel Minister to a question 
of Mr. Kamal Morarka that the   optimum 
capacity of all these factories that I have 
referred to has gone up~steel plants at Bhilai, 
Durgapur, Rourkela, Bokaro and TISCO. And 
when it has gone up, I do not find any reason 
why the despatches, the products of the Bisra 
mines-Dolomite and Limestone have not been 
utilised for the Vizag Steel Plant and 
Rourkela Steel Plant which  are   also under 
their administratisee control. It has been   
allowed by these public sector undertakings to 
uiiisc the minerals of the    private miners 
who are illegally drawing up Dolomite and 
Limestone. Madam, I sincerely hope that the 
Government of India will be directed to 
intervene and see that payment of salaries for 
the last four months which has   not been 
made to the tribal and Adivasis workers who 
are on the verge of virtual starvationshould b e 
made forthwith before     something     extra-
ordinary happens to them in this   particular 
area. 
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SHRI SARADA MOHANTY (Orissa):   
I associate. 

Need to help Hindu Migrants from 
Pakistan 

  


